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Shri Ayyakannu* May I know the 
number of times the alarm chain has 
been used on account of confinement 
m the train9

Mr. Depnty-Speaker: It has been 
liberated now, we need not worry

Shri Harinh Chandra Mathur: In
view of the fact that the Railway 
Act has been amended and enhanced 
punishment has been provided foi the 
improper use of alarm chains, may I 
know whether the Government will 
now revise their decision and think of 
effective administration rather than 
resort to such sort of methods9

Mr. Deputy-Speaker: It is a sugges­
tion for action

Shrl BanWi Chandra Mathur: I want 
to know when they introduced this 
whether they had this in view or not

Mr. Deputy-Speaker; That is a sug­
gestion which the Government should 
consider

Shrl Harish Chandra Mathur: May X
know whether Government have con­
sidered this viewpoint or not and, if 
not, why not9

Mr Deputy -  Speaker: The Minister 
can reply if he wants

Shrl Shahnawas Khan; We have 
said on more than one occasion on the 
floor of this House that our main diffi­
culty is not imposition of fines or en­
hanced punishment but lack of public 
co-operation. When somebody pulls 
the chain and our railway official goes 
to find out who pulled the chain no. 
body helps him to find out the culprit.
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Shifting of Western Railway Head­
quarters

*1757. Shri T. B. Vlttal Rao: Will 
the Minister of Railways be pleased 
to state*

(a) whether the Railway Board 
have since reconsidered their deci­
sion regarding the shifting of Western 
Railway Zonal Headquarters from 
Bombay as recommended by the 
Istimates Committee, and

(b) if so, the nature of the decision 
arrived at9

She Depaty Minister of Railways 
(Shri Shahnawas Khan): (a) and (lr) 
After giving the matter their fullest 
consideration, the Government have 
come to the conclusion that the shift­
ing of the Zonal headquarters office 
of the Western Railway from Bomoay 
was neither feasible nor necessary 
from the operational point of view

Shrl T. B. Vlttal Rao: May I know 
if the Estimates Committee have again



jufeed the Railway .Board to reconsider 
this decision?

Shri W ihniw M  Khan: We had
given this matter the fullest considera­
tion.

Mr. Depaty-Speakmr: The question is 
whether the Sstfanates Committee has 

.again triced the Railway Board to re- 
•consider their decision

8hri Shahaawas Khan: They again 
drew the attention of the Railway 
Ministry and they wanted to know 
if any steps had been taken in that 
respect, that waa in November 1957 
We have again pointed out our diffi­
culties and the reasons for our inabi­
lity to do so

Shrl T. B» Vlttal Xao: The Estimates 
Committee have in their recommen­
dation stated that there are two zonal 
headquarters stationed at Bombay 
and, therefore, the Western Railway 
headquarters may be shifted If it is 
not possible to shift the Western Rail­
way headquarters, may I know 
whether they have considered the 

-question of shifting the Central Rail­
way headquarters to Secunderabad7

Mr. Deputy-Speaker: Now he is 
-arguing

Shri T. B. Vittal Rao Not arguing
Mr. Deputy -Speaker: The Minister 

has stated that Government or the 
Hailway Board have considered this

Shri T. B. Vittal Rao: If they could 
not shift the Western Railway head- 
-quarters, I want to know whether the 
■Central Railway headquarters, which 
is also at Bombay

Mr. Depoty-Speaker: That would be
# different question But if the Minis­
ter is prepared, he might reply to it

Shri Shahnawas Khan: There is no 
proposal to shift the Central Railway 
headquarters

Shri W itkelsl Vraa: What is the 
nature of the dtiBcolties coming m the 
w ay o f the Railway Board to shift the 
headquarters o f the Western Railway 
*from Bombay?
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Blurt Shahaawaa Khan: As the hon 
Member is aware, railway head­
quarters it a Mg organisation We 
have invested crores and crores of 
rupees on buldings and offices on very 
thickly populated areas in Bombay. So, 
now to build fresh accommodation 
elsewhere would involve very huge 
expenditure

Dehydration of Onions
*1748. Shri Jadhav: Will the Minis­

ter at Food and Agriculture be pleas­
ed to state*

(a) whether there are any centres of 
dehydration of onions m the country,

(b) where are the centres located, 
and

(c) whether Government are think­
ing of having such centres in view 
of the fact that there is great demand 
for dehydrated onions outside India1'

The Minister o f Agriculture (Dr 
P. S. DcahmakH): (a) and (b) There 
is one factory in Mathura (U P ) which 
produces dehydrated onions

(c) No, Sir
Shrl Jadhav: May I know whether 

there is any demand in the foreign 
countries for dehydrated onions’

Dr. P. S Deshmukh No, not to our 
knowledge If there were demand, 
we can easily set up additional 
dehydrated onion plants and supply

Shri Jadhav: What was the produc 
tion ot onions in the year 1958 and 
how much ot it was exported9

Dr. P. S. Deahunkh: I must ask for 
notice This question with respect to 
export should be addressed to the 
Commerce and Industry Ministry

Shrl B. K. Galkwad: May I know 
whether Government would consider 
starting such a centre at Nasik in 
Bombay State where onion is grown 
in abundance7

Hr P. S. Deahmakh: Government
will certainly consider any possibility
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